
 Name of Corporate Debtor : Raheja Developers Limited- Project Raheja Revanta Date of Commencemnt of CIRP : 8 June 2026 (Version 5: Pursuant to claims received and updated as on 29 October 2026)
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1
M/s. Arabtec Construction India 
(Private) Limited

22-Jun-26 576,261,934 - Operational - - Yes - - - - 576,261,934
Total Amount is udner 
verification

2
Colliers International (India) 
Property Services Private 
Limited

07-Jul-26 11,177,478 - Operational - - No - - - - 11,177,478
Total Amount is udner 
verification

3 Disha Construction & Engineers 11-Jul-26 2,405,758 - Operational - - No - - - - 2,405,758
Total Amount is udner 
verification

4
Jai Maa Durga Builidng Material 
Supplier

19-Jul-26 2,939,354 - Operational - - No - - - - 2,939,354
Total Amount is udner 
verification

5 M/s Shubham Engineers 28-Jul-26 1,213,019 - Operational - - No - - - - 1,213,019
Total Amount is udner 
verification

593,997,543 - - - - - - - - 593,997,543

Note: 

The Resolution Professional has not received any documents and information including financial, banking details and documents pertaining to allotment of units to the Homebuyers/Allottees,  regarding the Project Raheja 
Revanta from the Directors/ KMPs of Raheja Developers Limited, whom have been contacted several times. An application under Section 19(2) of the Code has also been filed against such Directors/KMPs for supporting in 
the current process and providing relevant details/data and the same is pending adjudication before the Hon’ble NCLT. Accordingly, due to non-availability of any information/details from Raheja Developers Limited, the RP 
is unable to verify these claims.

Annexure 8

Remarks, if any
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